
239        Written Answers [ 23 APRIL 1963 ] to Questions 240 
INSTALLATION    OF     ATOMIC      POWER 

STATION IN    PUNJAB 

39. SHRI SITARAM JAIPURIA: Will the 
PRIME MINISTER be pleased to state: 

(a) whether Government have recently 
received any communication from the 
Government of Punjab for the installation of 
an atomic power station in Punjab; and 

(b) if so, what action Government have 
taken thereon? 

THE PRIME MINISTER AND MINISTER 
OF ATOMIC ENERGY (SHRI JAWAHARLAL 
NEHRU) : (a) A request was received in 
September 1960 from the Government of 
Punjab that a nuclear power station may be 
located in the State. Government of India have 
not received any subsequent communication 
on the subject. 

(b) A Site Selection Committee was 
appointed by the Government of India in 
August 1961 in pursuance of its general policy 
of the development of nuclear power in India" 
to recommend a suitable site for a nuclear 
power station in the general area of Delhi-
Punjab-Rajasthan-Uttar Pradesh. On the 
recommendations of this Committee, a site in 
Rajasthan, in the vicinity of Rana Pratap 
Sagar, has been selected for the setting up of a 
Candu type nuclear power station. 

The station when completed will also serve 
the needs of Punjab State. 

 

 
 JAORA  SUGAR MILL 

40. SHRI V. M. CHORDIA: Will the 
Minister of LABOUR AND EMPLOYMENT be 
pleased to state: 

(a) whether it is a fact that the labourers 
and employees of the Jaora Sugar Mill have 
drawn the attention of the Central Government 
to the non-payment of wages in accordance 
with the recommendations of the Wage Board; 
and 

(b) whether it is a fact that the 
labourers and employees have also 
stated in this connection that the State 
Government are showing lassitude in the 
matter?] 

 
|[THE DEPUTY MINISTER IN THE 

MINISTRY OF LABOUR AND EM-
PLOYMENT (SHRI RATANLAL KISHO-RILAL 
MALVIYA): (a) and (b) No complaint in regard 
to this mill has been received by Central 
Government recently. However, the State 
Labour Department has referred certain indi-
vidual cases of disputed fitment of workers 
into new grades, to a tripartite committee set 
up by the Government of Madhya Pradesh.] 

f[ ] English  translation. 


